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(1) 1 am a candidate set up b}.__'ﬁb%j@aﬁu{mm of the political party ) / am-eontesting as-an

(2) Details of PAN and status of filing of Income tax return :

S1. No, [ Names Permanent The financial year for | Tatal income
Account Number | which the last shown In [ncome
{PAN) Income-tax return has | Tax Retumn ( in

: . & i 3 : | been filed Rupees) b
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(3) The following case(s) is/ are pending against me in which cognizance has been taken by the court:-

§l. | Offence Dmnphon

No.

(a) | The details of cases where the court has taken
cognizance, Sections of the Act and description

i of the offence for which cognizance taken :

&

£ A

(b) | Name of the court, Case No. and Date of order N A
taking cognizance : '

Details of Appeal (s) / Application(s) for revision
(if any) filed against the above order(s) .
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4, Cases in which 1 have been convicted by a court of law(other those referred to in Form 26):
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5 I. Assets in joint name indicating the extent of joint ownership will also have to be given
2. Tn case of deposit/Investment, the details including Serial Number, Amount, Date of Deposit, the Scheme,
Name. of Bank/ Instilution and Branch are to be given .
3. Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respect st listed
companies and as per books in case of non- listed companies should be given.
4. Dependent’, here means u person, substantially dependent on the income of the candidate.
3. Deuails including amount is to be given separately in respect of each investment)
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Cooperative societies and the :;EE;ﬁ’iﬂ;E
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and investment in any Financial  [3 f‘i o S &0
Instrument in Post office or _E il -
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| | e il Bl R R
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purchase)at the time of Lerd e Lwe = | Lo
purchase. - £ ip
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- Grand lau.tlil of liabilities Z v Eaa ) Z o | Fvvo —I_ o
Dues to departments dealing N A - NMA NA | MA A A
vith government |'
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Income Tax Dues Z 0 —Z erv0 2t Z el Leno
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Any other dues 7 470 —zent e ZA0 —ZexO
ﬂmwmncmanu “Z L0 ~Z eno R I\ Z ex0 ~Z e
(7) Details of profession or occupation:
a Sﬂprﬂnﬂ.Hki.Mnfam hyure vunk « Rowt MLA. :
b. Spouse ... Afaa il hune o hey~e ik 3015 Giwuukuld Sanswnt vellyge
(8) My educational qualification is as upder: _ ShosbilHyw), Yea 29 ¢
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Description Self Spouse | Dependent-1| Dependent-1i_| Dependent-1ii_|
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mmvﬂmj {bE350= R
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" dues (Total) Ztwo Eve oY Z oo B
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Financial Institutionsand 20 |2t | “Zpro U -
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with full form of the certificate/ diploma/ degree

course) (Name of the School /College/ University and the year in which the course was completed.)

I, the deponent, above
bestof my knowled

declare that ;

(a) there is no case of conviction or
(h) L my spouse, or my dependents

above,

Verified at. ZhAVR42 014 ch ShAA his . ... Salk.....

VERIFICATION

named, do hereby verify and declare that the contents of this affidavit are true and correct o the
and belief, no part of it is false and nnﬂ!inzmaterlnl has been concealed there from. | further

pending case against n';ﬁullurthun those mentioned in items 3 and 4 above;
do not have any asset or liability, other than those mentioned in items 5 and 6
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12.

REQUEST FORM
For contact details of candidates standing in

Legislative Assembly Election 2020

No. and Name of Assembly Constituency : 2% g;.I-ﬂ-mMJ‘*}
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(mention independent if not set-
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hbhl\ﬁ’-"‘\ﬁ‘
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Landline phone no.

Mobile phone no.

Alternate Contact Person's t 4
G B9 K532
a I u»hﬁ_]
Name & His Mobile No. -
TR ur e
Email address (if any) Y levh 687V & & {

Website address (if any) - N5 E
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